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COMPETITION COMMISSION OF INDIA                 

                                                  

                                          

  09.09.2026                                                           

 

Case No. 04 of 2026 

 

 

The Commission has formed a prima facie opinion with regard to contravention of 

provisions of Competition Act, 2002 in Suo Motu Case No. 04 of 2026 and directed the 

Director General to cause an investigation into the matter. 
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